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RAJYA SABHA 

Monday   the   9th   July,   1919/the   18th 
Asadha, 1901  (Saka) 

The House met at eleven of the 
Clock.   Mr. Chairman in the Chair. 

OBITUARY    REFERENCES 
MR CHAIRMAN: I have to refer 

with profound sorrow to the passing 
away of Shri Pranab Chatterjee, a 
sitting Member of the Rajya Sabha 
and Shri Rewati Kant Sinha and Shri 
Joachim Alva, two of our ex-Mem- 
bers. 

Shri Pranab Chatterjee, born in 
1929 at Chapra, Bihar, was educated 
at Gorakhpur and Allahabad Univer- 
sity. An active labour leader, Shri 
Chatterjee was closely associated 
with several labour union organi- 
sations. Shri Chatterjee was a Member 
of the Fourth Bihar Legislative As- 
sembly and of the Bihar Legislative 
Council in 1977-78. He was elected to 
the Rajya Sabha in April, 1978. Soft- 
spoken and mild-mannered, Shri 
Chatterjee, endeared himself to 
every one who came into contact 
With  him. 

Born in 1928, Shri Rewati Kant 
Sinha was educated at Arrah, Bihar. 
He was an eminent trade unionist and 
was connected with a large number 
of social and welfare organisations. 
During his tenure of membership of 
the Rajya Sabha from 1967 to 1970, 
Shri Sinha took keen interest in the 
proceedings of the House. 

Shri Joachim Alva, born in 1907 at 
Udipi, Karnataka, was educated at 
Mangalore and Bombay. Starting his 
career as an advocate, Shri 
Alva took to journalism by starting 
"Forum" and soon came into promi- 
nence for his forceful writing and up- 
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right editorials. An eminent journa- 
list Shri Alva was associated with the 
All India Newspapers Editors' Con- 
frence. 'He was a member of the 
Indian Delegation to the U.N.O. in 
1967. He was a Member of the Pro- 
visional Parliament from 1950 to 1952 
and of the Lok Sabha for three 
consecutive terms from 1952 
to 1967. He was a nominated Member 
of this House from 1968 to 1974. A 
distinguished parliamentarian with a 
long record of service, Shri Alva 
made an impact whenever he spoke 
in   ihe  House. 

We deeply mourn the passing away 
of Shri Pranab Chatterjee, Shri Re- 
wati Kant Sinha and Shri Joachim 
Alva. 

I  would  request  Members  to  rise  in 
their places and    observe a   minute's 

silence as a mark of respect to the 
memory of the deceased. 

(HON. MEMBERS THEN STOOD IN 
SILENCE FOR ONE MINUTE). 

MR CHAIRMAN: Secretary-General 
will convey to the members of the 
bereaved families our sense of pro- 
found  sorrow   and  sympathy. 

ORAL    ANSWERS  TO  QUESTIONS 

Further rise in the price of petrol 
  

*1.   SHRI   SURENDRA      MOHAN - 
SHRI  S.  KUMARAN: 
Will the Minister of PETROLEUM, 

CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whether there is any proposal 
under Government's consideration to 
further raise the price of petrol in the 
country; and 

tThe question was actually asked 
on the floor of the House by Shri 
Surendra Mohanty. 
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(b) il so, what are the details in this 
regard? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. ,N. BAHUGUNA): (a) 
Consequent upon the steep increases 
in crude oil prices as effected by the 
Organisation of Petroleum Exporting 
Countries (OPEC) w.e.f. 1-1-79, 
1.4.79, 11.79, considerable burden has 
fallen upon the oil industry in the 
country. Various proposals are under 
consideration of Government to meet 
the situation arising out of these in- 
creases. Price increase on petrol is 
not ruled out 

(b) It is premature to disclose the 
proposals because all of them are still 
under discussion at various levels. 

SHRI      SURENDRA     MOHANTY: 
Sir,   I  would  like  to  know  whether 
during the last price hike, the quantum 
of escalation was  disproportionate to 
the rise in the oil price  and,  if so, 
whether that would be avoided in the 
present instance to save the millions 
groaning   under   increased   cost      of 
living. And since the resources posi- 
tion is tight     I would  also    like    to 
know      whether  within  the  existing 
parameters,    the  exports  cannot    be 
restricted  to meet  the essential    re- 
quirements  of  the  country. 

AN HON. MEMBER: Imports, 
not exports. 

SHRI H. N. BAHUGUNA: I think 
that the hon. Member's last part of 
the question relates to imports ra- 
ther than  exports. 

SHRI SURENDRA MOHANTY: 
Yes. 

SHRI GHANSHYAMBHAI OZA: 
A slip of tongue. 

SHRI H. N. BAHUGUNA: Well, 
Sir, it is our endeavour to reduce ex- 
ports by increasing indigenous pro- 
duction ____  

AN HON. MEMBER:  Imports. 

SHRI H. N. BAHUGUNA: Yes, im- 
ports, by increasing indigenous pro- 
duction.     It is proving infectious, but 

a good augury if that can happen some 
day. In 1977-78 we produced one 
million tonnes more than what we 
produced in 1976-77. We produced one 
million tonnes more in 1978-79 com- 
pared to 1976-77. Nevertheless, our 
requirement of imports for some years 
to come, till we really strike a big oil 
field somewhere, would be about 17 
million tonnes of crude. So far as the 
question of rise in prices is concerned, 
nothing will be done to hurt the 
economy but the unavoidable cannot 
be escaped. 

SHRI SURENDRA MOHANTY: My 
question was whether during the last 
price escalation the quantum of es- 
calation was completely disproportio- 
nate to the rise in oil prices which hit 
the consumer very hard and whether 
the Government is going to avoid 
that experience this time That was 
my question which was not replied. 
Now the other question I would ask 
is—I hope Mr. Bahuguna will kindly 
bear this aspect of the question in 
mind while replying—what will be 
the total involvement in foreign ex- 
change beyond what had been ear- 
marked for the import of petroleum 
and petroleum products and whether 
there is any differential in price bet- 
ween Iran crude and Saudi Arabian 
oil and, if so, whether attempts 
would be made to import more Saudi 
Arabian oil and give more prefer- 
ence to it than Iran crude? These are 
the three questions. 

SHRI H. N. BAHUGUNA: I am 
thankful to the hon. Member for con- 
ceding that he has put three ques- 
tions to which he is not obviously 
entitled. Nevertheless, Your Honour 
has allowed him. 

SOME, HON. MEMBERS: That is 
like 'A' 'B' 'C'. 

SHRI H. N. BAHUGUNA: To part 
'A' Sir, to improve upon the answer, 
the total outgo in terms of foreign ex- 
change this year will be about Rs. 
2,802 crores if the prices do not in- 
crease till the end of the financial 
year. Well, the OPEC are going to 
meet after another three months and 
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we do not know what will happen at 
that meeting. The total cost of     the 
product  and  outgo  on     that  account 
will  be  Rs.   842  crores.  Now,  so  far 
as  this  is  concerned,   compared      to 
last year's total outgo, this year's outgo 
till  the      current rates  of  prices—if 
they      prevail—will    be Rs.        1,215 
crores more than last    year. To part 
'B'  whether  we  will  be      importing 
from X, Y or Z, it is sellers market. 
We   are   trying   from   every   possible 
source  but  there is no question    of 
Government avoiding a cheaper crude. 
I    myself    went    to    Saudi  Arabia 
but unfortunately so far we have not 
been able to secure any more quanti- 
ties    of crude oil than they    already 
give us, which is about three million 
tonnes of the total 16.5 which we are 
importing this year. Part 'C':   So fal- 
as   foe   question   regarding the   effect 
on the consumer is concerned, I have 
not really analysed the impact of the 
last price hike, but this price hike, r 
can  assure hon.  Members, will  keep 
in mind the total paying capacity of 
the   consumer   as   also  the      burden 
that   the   citizen   has   to   carry.     But 
our burden has to be carried by us 
and by no  one else. 

SHRI S. KUMARAN: May I know 
from the hon. Minister whether the 
Government has any proposal to take 
effective measures to reduce consump- 
tion of petrol such as rationing the 
available supplies to priority sectors 
and reducing the number of working 
days for offices. ( 

SHRI H. N. BAHUGUNA: The whole 
exercise currently is being gone into 
with regard to the price factor as also 
the consumption factor and how to re- 
duce consumption and what steps are 
to be taken. Everything is under con- 
sideration. 
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MR  CHAIRMAN:   Dr.  Zakaria. 

SHRI RAMANAND YADAV: He is 
prepared to answer. Let him reply. 
The Minister is ready to reply to that 
part. 

MR CHAIRMAN: There is another 
question on that. Dr. Zakaria. 

DR. RAFIQ ZAKARIA:   The Minis- 
ter has admitted that it is  a seller's 
market.  I  would like  to  know from 
him    what    steps    were    taken    by 
him      to      procure      the      required 
quantities     when     about     a     year 
ago     the     price     was     at     a par- 
ticular    level.    After    all    he    has 
estimate  of  what  is  required.   Apart 
from     negotiating at Government   to 
Government  level,   now  he   is  saying 
that we will get it from wherever it 
is available. He knows how a seller's 
market is operating. Despite the fact 
that certain private parties were pre- 
pared at that time, even beyond the 
commitment    that  might  have    been 
made by the OPEC countries, to give 
India the necessary quantity of crude 
oil there was so much of bureaucratic 
delay   in   arriving   at   some   decisions 
that the commitments that should have 
been   made   earlier     were  not  made 
with the result that we are required 
to pay a much higher price than what 
we would have paid if the decisions 
were taken right in time. 

SHRI H. N. BAHUGUNA: Sir, I 
would humbly disagree with the con- 
tention of the honourable Member. 
The Indian Oil Corporation, which is 
the msin agency for importing crude 
oil, had entered into an agreement 
with the concerned countries for 
supply of crude, of 16.5 million tonnes, 
by September 1978 for the year 1979. 
But the Iranian trouble upset the 
whole thing because Iran was under 
an agreement to supply India about 
5.5 million tonnes of crude. Also, 
some form of joint venture between 
the Hydrocarbons India Limited and 
the Iranian Government was there.. 

(Interruptions) 

DR. RAFIQ ZAKARIA: My question 
is not about the Governments, but 
about the non-Government agencies. 

SHRI H. N. BAHUGUNA: We do 
not want to touch the non-Govern- 
ment agencies   (Interruptions)^ 

AN HON. MEMBER: What is the 
reason? 

SHRI H. N. BAHUGUNA: The re- 
son is simple. Petrol is inflammable 
and it can burn the Minister also. 
(Interruptions) So, it is not a simple 
proposition. 

DR, RAFIQ ZAKARIA: Then you 
are also saying that you are prepared 
to buy from anywhere. 

SHRI H. N. BAHUGUNA: But 
right now I must say that insofar as 
this country is concerned, we have so 
far stuck to Government to Govern- 
ment transaction which is beyond 
any hotch-potch. Any private party 
or any private person brings in a 
number of things which should real- 
ly,  if possible,  be avoided. 
DR.    RAFIQ  ZAKARIA:     But  we 
have to pay  a  higher price. 
(Interruptions) 

SHRI H. N. BAHUGUNA: But there 
is another thing which the honourable 
Member is forgetting and it is that 
no  agreement  for  petroleum.... 

SHRI BHUPESH GUPTA: Does 
it also include Mr. P. N. Balasubra- 
manian!? 

SHRI H. N. BAHUGUNA: Sir, I 
mean the Government. When I say 
"we", I mean the Government of India 
and its agency, the Indian Oil Cor- 
poration. Sir, whenever an agreement 
is made, the agreement made in 1978, 
applicable for 1979, stipulated, as they 
stipulate this year for 1980, that for 
purposes of this agreement the pre- 
sent prices are subject to such changes 
as may be brought about from time 
to time consequent upon the OPEC 
decisions. It is a part of the agree- 
ment.    Nobody gives you all the    10 
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million tonnes in one go. If you are 
given 3 million tonnes, you are given 
only 'X' barrels a day. 

DR. RAFIQ ZAKARIA: But a Jot 
of oil is available in the sellers' 
market. 
SHRI H. N. BAHUGUNA: I am not 
saying that we are short of oil. Am 
I saying that we are short of "il? The 
question is whether it is cheaper than 
what we would be prepared to pay.. 
(Interruptions) 

DR. RAFIQ ZAKARIA: It was 
much cheaper than now. But for say- 
ing your reputation. . . (Interruptions) 
you cannot make the country pay 
millions. 

SHRI H. N. BAHUGUNA: No ques- 
tion of reputation. We have at no point 
of time been lagging behind in the 
discbarge of obligations in making ad- 
equate arrangements. But the Iranian 
situation upset the whole thing. There- 
after als0) thanks to Iran, Libya, Abu 
Dhabi, Saudi Arabia, etc.. We were 
able to make up that shortage which 
occurred due to the Iranian situation 
and at a price which was the global 
price and the open market price hss 
always been much higher than this 
price. Ail sorts of go-between claims 
that they wiH give oil, etc. are very 
dangerous deals into which I will not 
enter.   (Interruptions). 

SHRI GIAN CHAND TOTU:  Sir,.. 

SHRl PRANAB MUKHERJEE: Sir. . 

MR. CHAIRMAN: All are raising 
their hands. Yes, Mr. Raju. 

SHRI V. B. RAJU: Sir, I would re- 
quest the honourable Minister to in- 
form the House as to what the con- 
sumer price is of one litre of gasoline 
in Delhi or in any other town for that 
matter and what the tax component 
in it is in terms of excise duty, 
customs duty and sales tax. Secondly, 
in view of the non-availability of 
fossil fuel in future to tfie extent that 
we need, will the honourable Minis- 
ter think in terms of actually ration- 

ing the essentia] requirements so that 
there is no misuse of it? 

The third point is that the Minis- 
ter is searching for oil in the interim 
period. Does his attention go to the 
East also instead of the West, like 
'Mexico, Indonesia, etc? These three 
things I would like to know. 

PROF. D. P. CHATTOPADHYAYA: 
Why not China, because of the im- 
proved relations with China? China 
is sending to the Philippines and 
Japan.    Why not to India? 

SHRI H. N. BAHUGUNA: Sir. the 
price for a litre of gasoline in the Bom- 
bay market—the model base—is Rs. 
4.04. This is composed of excise and 
customs component which is about 67 
per  cent.... (Interruptions) 

SHRI V. B. RAJU: Sales-tax aiso. 

SHRI H. N. BAHUGUNA: Bombay 
sales-tax is about 9.5 per cent. The 
rest is the price—the installation 
charge, distribution charge, adminis- 
trative charge, the Nephta surcharge 
as we call it, storage surcharge, and 
so on—charges in connection with 
the normal business of petroleum. I 
am talking of gasoline. So far as the 
question regarding rationing is con- 
cerned, as I said, there is a package 
of whole steps to be taken in rela- 
tion to tfie current crisis, which is be- 
ing studies, and the hon. Member's 
suggestion will also be kept in mind. 
So far as the question of purchasing 
of oil is concerned, for 1980, next, 
year, we are starting negotiations 
with everybody, beginning with close 
neighbours, that is the Gulf area, and 
after we have exhausted this possibi- 
lity, our traditional suppliers like the 
USSR, Saudi Arabia, Iran, Iraq.Abu 
Dhabi, Libya, Qatar, Kuwait, etc. if 
we find that we still need some oil to 
be imported, we will certainly go 
anywhere in the world to get this so- 
urce of energy. But I may state 
that oil is nowhere cheap in the world 
now; it becomes costlier as transport 
charges go up. 
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SHRI B. N. BANERJEE; The ques- 
tion relates to the proposal under 
Government's consideration to further 
raise the price of petrol. I would 
like to know whether there is any 
proposal under the consideration of 
the Government to fix a two-tier pri- 
ce for pertol; that means, a smaller 
price for the basic quota and higher 
price for free petrol to be available 
in the market. If so, what, according 
to the Minister, would be the advan- 
tages of such a proposal? 

SHRI H. N. BAHUGUNA: The 
whole matter is under consideration 
and I am not in a position today to 
give any judgment on any of these 
suggestions. 

 

 

MR. CHAIRMAN:  Mr. Goswami. 
SHRI PRANAB MUKHERJEE: Sir, 

I raised my hand at the very begin- 
ning and you are not allowing me. 

MR CHAIRMAN; I am coming to 
the second round and you are not 
prepare^ t0 wait. 

(lTrterrupttons> 
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SHRI DINESH GOSWAMI: Mr. 
Chirman, Sir, Dhe hon. Minister has 
avoided answering some of the ques- 
tions. His reply reminds me of an 
ianecdote. Once Lloyd George was 
travelling in a car. He lost the way 
and asked a passerby: "Where am I". 
"You are in a car", was the reply. 
Lloyd George immediately told his 
friend in his ear that it was a per- 
fect parliamentary answer. It is short. 
It is to the point and it does not dis- 
close anything. Your answer to a 
very pertinent question reminds me 
of this observation of Lloyd George. 
Even before this increase in prices 
was announced by the OPEC confer- 
ence, there was increase in prices on 
earlier occasions also and the Petro- 
leum Ministry were told that the 
economy of this country wiH 
not be able to bear any further 
rise in prices and the middle-classes, 
lower middle-classes and the wage 
earners will not be in a position to 
tolerate any further rise in petrol 
prices. According t0 him> in the com- 
ponent of petrol prices, 75 per cent 
comprises of customs, excise duties 
etc. Has the Government made any 
study, as to whether the economy of 
this country and the middle-classes, 
lower middle-classes and the non 
wage earners will be able to tolerate 
any further rise in petrol prices? If 
so, what is the result of such a study 
made by the Government? 

SHRI H. N. BAHUGUNA: Sir, I am 
sorry. I just said that the whole 
matter was under consideration as to 
how to absorb the shock without im- 
pairing the health of the economy, 
either national economy or individual 
economy. Therefore, right now I am 
not in a position to say what the final 
view of the Government will be. But 
I can assure hon. Shri Goswami that 
the whole exercise will also involve 
the question relating to excise, cus- 
toms, etc. The whole thing will be 
a package deal. 

SHRI KALYAN ROY: Sir, the Gov- 
ernment today has no oil policy. Ac- 
cording to Mr. Bahuguna, the require- 

ment will be around 32 to 33 million 
tonnes in 1980*. The bulk of it wiH 
have to be imported involving massive 
foreign exchange. Naturally, we have 
to curtail the import of oil. If this is 
the policy, how is it that the Minister 
of Industry, Mr. George Fernandes, is 
encouraging and giving incentives to 
industries after industries to switch 
over from coal to furnace oil? The 
Minister is asking us to cut down con- 
sumption of oil. On the other hand, 
another Minister is asking the indus- 
tries, particularly the cement industry 
to switch over from coal to furnace 
oil, and giving subsidies as a result of 
which today we are importing more 
furnace oil than ever before. And 
the coal industry is stagnating. How 
can you reconcile these two positions? 

SHRI H. N. BAHUGUNA; Sir, this 
is a part of a total energy mix and the 
question will have to be answered in 
its totality. 

SHRI KALYAN ROY; This is a 
contradictory position. He said that 
we should cut down consumption of 
oil. But the Government is giving 
subsidies to switch over from coal to 
furnace oil. And we are importing 
furnace oil more than ever before. 
How can you reconcile it? As the 
Minister of Petroleum, he cannot avoid 
replying it. 

SHRI H. N. BAHUGUNA: Sir, it will 
be my endeavour to see that petrol 
product consumption including such 
things as the furnace oil, fuel oil for 
energy purposes is not encouraged, 
and is reduced. And in the ultimate 
analysis and I quite agree with hon. 
Roy that India cannot afford to subs- 
titute furnace oil for coal. 

SHRI GIAN CHAND TOTU; Sir, in 
view of the successful experiment by 
some of the countries of mixing al- 
cohol to the extent of 30 per cent, may 
I know from the hon. Minister as to 
what steps have been taken by his 
Ministry for mixing alcohol and also 
the extent to which it can be mixed? 
May I know the details of the steps 
taken? 
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SHRI H. N. BAHUGUNA:   Sir,    we 
have    constituted    a    working    group 
months ago of technical people, engi- 
neers  and    administrative  people.    A 
group    of    experts    headed    by    the 
Chairman       of     the     Indian       Oil 
has   proceeded        to        Brazil      to 
check up    what    is    happening there. 
Meanwhile, we have  also decided    in 
this country itself to start two experi- 
mental  outlets,   one  under  the  super- 
vision of the Indian Institute of Tech- 
nology,  Delhi, and    another    by    the 
Research  and  Development  Centre   of 
the Indian Oil Corporation at Farida- 
bad     where     petroleum   mixed    with 
gasolene will be    a mix    of petroleum 
and  alcohol.    But  alcohol    production 
itself has got    to    be    raised so that 
alcohol-based industries  do not  suffer. 
And we have to take a number of steps. 
Those  exercises  are    being    seriously 
taken on hand. 

SHRI N. K. P. SALVE: Sir, the 
brilliance of the Oil Minister, he seems, 
he is taking out of the oily business. 
That is not possible because tl|j hard- 
ship which is being caused to the peo- 
ple on account of the spiralling rise 
in prices is the hardship which cannot 
be got rid of by glib talk. In the four 
rupees and odd which we pay for a 
litre of petrol, how much of it com- 
prises the taxes which we are paying? 
Is it true. . . 

AN HON. MEMBER: He bas already 
replied that. 

SHRI N. K. P. SALVE; Is it true 
that over IOO per cent of that, other- 
wise, 50 per cent of that is going by 
way of taxes? (Interruptions) If that 
be so, is it not possible for you to 
absorb the increase in price by reduc- 
ing the taxes rather than foisting the 
burden on the consumer? 

SHRI H. N. BAHUGUNA; Sir, per- 
haps, my voice did not reach the hon. 
Member. I repeat that the cost com- 
ponent comprises of 67 per cent of 
excise and customs, 9.5 per cent of 
sales tax at Bombay. So, Rs. 4.04 per 
litre can be broken up like that. Sir, 
if this country had no other Ministry 

except the Petroleum Ministry, it will 
be just all right to do what the hon. 
Member wants. (Interruptions) Just 
a minute. I am not standing in de- 
fence of the Finance Ministry. We 
are already having a Budget shortage 
of about Rs. 1400 crores. Now, can 
we add on to that another Rs. 1200 
crores? If so, can it be done from 
Nasik or Madhya Pradesh? Then cer- 
tainly that deficit may cause more 
harm to the industry than we are try- 
ing to save the consumer from by not 
increasing the prices yet. But I am 
not saying anything today. All the 
aspects of total economics will be 
before us when we take this decision. 

MR.  CHAIRMAN;   Yes,    Mr. Kesri, 
please be brief. 

 
AN HON. MEMBER; Sir, we have 

taken half an hour only on one ques- 
tion. 

MR. CHAIRMAN; What can I do? 
Everybody is getting up and trying to 
speak. 

 
Sir, you have replied to him that you 
would prefer to save yourself than be 
killed. I would like to know whether 
you will prefer to get yourself killed 
or save the country's interest first. So, 
I would like to know whether you are 
going to negotiate with the private 
concerns who want to sell to you petrol 
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or crude oil, whatever your needs are. 
I would like to know whether you are 
going to negotiate with the private 
concerns so that the hike in the prices 
which is going to be imposed is not 
going to be a heavy burden on our 
heads and we are able to get rid of 
this trouble. Would you like to reply 
to this question? 

SHRI H. N. BAHUGUNA: Sir, I 
have been totally misunderstood. If 
it is in the national interest.. . 

SHRI SITARAM KESRI: No ques- 
tion of international interest. 

MR. CHAIRMAN: Why not hear the 
reply? 

 
DR. V. P. DUTT;  There is no such 

private supplier. 
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Energy crisis in the countiy 

*2.   SHRI   INDRADEEP   SINHA: 
SHRI  BHUPESH   GUPTA: r 
SHRI   LAKSHMANA    MAHA- 
PATRO: 

Will the Minister of ENERGY be 
pleased to state: 

(a) whether Government are aware 
of the recent energy crisis all over the 
country; 

(b) if so, what are the reasons there- 
for; and 

(c) what remedial measures are 
being taken by Government to solve 
the problem1? 

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN); (a) to (c) A 
statement is placed on the Table of 
the House. 

Statement 

(a) fo (<) The Government is aware 
of the problems in the supply of dif- 
ferent forms of commercial energy in 
the country. Coal, oil and power are 
the main forms of commercial energy 
and temporary shortages of one or the 
other of these have been experienced 
in different parts of the country. A 
good part of the reason ior the short- 
ages is that demand has grown faster 
than availability and steps are being 
taken to improve availability. The 
second reason is the late arrival of 
monsoon resulting    in reduced    hydel 

generation   and   simultaneous  increase 
in pumping load for agriculturists. 

In so far as coal is concerned, the 
overall availability from fresh raisings 
and stocks are adequate to meet the 
demand. However, due to limitations in 
coal loading and transportation, some 
temporary shortages have been felt. 
The coal loading and movement and 
coal supplies are being monitored 
closely by joint monitoring cells to 
ensure adequate supplies to the various 
consumers. 

Some temporary shortages of petro- 
leum products have also been reported. 
There has also been increase in de- 
mand and problems of rail movement. 
The price of crude oil has also risen 
sharply in the international market 
and in this context it is necessary to 
conserve petroleum products. 

The power availability has improved 
in terms of increased generation and 
supply over the corresponding period 
last year.    However, due to increased 
demand,  delayed   monsoons   and  local 
transmisison   bottlenecks,   power    cuts 
and  restrictions mainly  in  respect  of 
peak   demand   are  still  in  force    in 
several states.    Tlie power generation 
and    power supply    position    in    the 
various systems  are    being monitored 
very  closely  and  measures  are taken 
to  improve the power  availability on 
a   continuous     basis.     These    include 
ensuring adequate stocks    of coal    to 
maximise    generation    from    thermal 
plants,  repairing  machines   as  quickly 
as  possible,   and  operating  and    inte- 
grated systems in a manner to enable 
exchange of power    from surplus    to 
deficit systems. 

SHRI BHUPESH GUPTA; Sir, I 
am putting my question after forty 
minutes of the first question. The state- 
ment that has been given might have 
as well not been given because it 
contains nothing. There is nothing in 
it. Now, Sir, we find that since the 
last  session,   crisis  has   developed  in 

f The question was actually asked 
on the floor of the House by Shri 
Bhupesh  Gupta. 


